
Interdependency Cover 

It is hereby agreed and understood, subject otherwise to the terms, conditions and exclusions of 

the Policy and endorsed hereon, that if damage or destruction to any of the Insured's premises/ 

property should result in another of the Insured locations/premises suffering a reduction in 

turnover or increase in cost of working then such loss is deemed to be covered by this Policy 

notwithstanding that no material damage was sustained by the latter premises/property. 

Provided that the business at the above said locations/premises be carried in departments and 

independent trading results of the same are ascertainable. All other terms, conditions, exclusions 

of the Policy remain unchanged. 

The indemnity provided herein shall be subject to the limit of indemnity as specified in The 

Schedule. 

 


